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irrigation Projeets tor Punjab 
766. Shrl Daljlt Sln,h: Will the 

Minister of Inl,ation and Power be 
pleased to state: 

(a) the names of major and 
medium Irrigation and power pro-
ject s which are likely to be complet-
ed in Punjab by the end of the Third 
Plan period; and 

(b) the estimated expenditure 
thereon and the extent of Union 
Government's help for these projects? 

The Minister of Irrlptlon and 
Power (Dr. K. L. Rao): (a) and (b). 
A statem~nt giving the requisite 
informatiuiI in respect of Projects 
likely to be completed during the 
Third Plan period is laid on the Table 
of the HouSe [Placed in Library. 
See No. LT-3155164). 
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Records of Teaancles 
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Shrl Blbhutl Mtshra: 
Shri 11:. N. TI-..y: 

Shrl Rameshwilr Tantla: 
Shrl B. P. Yadav.: I Shrl Dhaon: 

L Shrl N. P. Yadab: 

Will the Minister of PJannlD, be 
pleased to state: 

(a) whether it is a fact that the 
Planning Commission is considerinl a 
scheme to give financial assistance to 
the States for the preparation of up-
to-date records of tenancies; and 

(b) if so, the details thereof? 

The Minister ot PIaIIIaID, (Shri 
B. R. Bbarat): Ca) and (b). Schemel 
for the preparation and correction of 
records of rights included in the 
State plans are eligible for Central 
assistance on 50:50 basis. It was felt 
that State Governments would be 
able to include schemes in annual 
plans through necessary adjustments 
within the Five Year Plan ceilings. 
Some States where the problem was 
urgent and the amount involved was 
large found it difficult to provide 
necessary funds for the purpose 
within the Plan ceilings. A proposal 
is, therefore, under consideration to 
include a Centrally sponsored scheme 
for the preparation and correction of 
record of tenancies and implementa-
tion of land reforms so that 100 per 
cent Central a .. istance may be made 
available to the StateJ for this work. 




